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FORM @ (1" Extension)
INVITATION FOR EXPRESSION OF hﬂsnur FOR

SIMNA EXIM INDIA PRIVATE

MITED

OPERATING IN METALS AND MINERALS AT BHILWARA, RAJASTHAN
[Under Regulation 38A [ 1) of the Insolvency and Bankruptey
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Mame of the corporate deblor along

with PAN/ CIN/ LLP Na.

Simna Exiim India Private Limited
CIN: U14200RI2013FTCO4 2248
PAN: AATCS0349E

fixizd assets are located

2. | Address of the registerad office 5-15 Ricco Industrial Area, Bhilwara, Bhilwara,
Rajesthan - 311001

3. | URL of website NIL

4. | Details of place where majority of Registered Office Address;- 5-15 Ricco

Indusirial Area, Bhilwara, Bhilwara,
Hajasthan - 311001

5. | Instaled capacity of main products’

EEMVICas

Operations of the Corporate Debtor are closed,
Last Avdited Financial Statements are of
FY 2021-22

B. | Quantity and value of main products,”

sendces sold in last financlial year

Financial Year; 20:21-22
Quantity: Mot ascertained
CD booked sales revenues of Rs. 1.12 Crores

T. | Mumber of employeas) workmen

Presently, there are no employee,workmen

Further details including last available
financial statements (with schedules)
of teo years, lIsts of creditors, relevant
datas for subsequent events of the
process are available at URL:

Detalls chn be sought by prospective resolution
applicant via the below-mentioned link

ttpss//drive.google.com/drive/ folders/ LpQag|
Jsikw D Ssmp-hMBH|IDEhMsSW e Tusp=sharing

9. | Bligibility for resolution applicants

under section 25(2)(h) of the Code is
available at URL:

Dietails can be sought by prospective resolution
applicant via e-mail by raising specific request
al e-mail id: ipl Aoom

10| Last date for receipt of expression 12th April, 2025 (Revised)
of interest 3rd March, 2025 [Original)
11| Date of issue of provisional list of 1Tth April, 2025 (Revisad)
prospective resolution applicants Sth March, 2025 [Original)
12.| Last date for subrmission of 22nd Aprll, 2025 [Revised)
olyections to provisional list 13th March, 2025 (Original)
13.| Date: of Essue of final Est of 1st May, 2075 [Revised)
prospective resolution applicant 22nd March, 2025 [Original)
14| Date of ssue of information 1st May, 2025 (Revised)
mamaorandum, evaluation matrix and | 22nd March, 2025 [(Original)
request for resolution plans to
prospective resolution applicants
15. | Last date of submission of resolution | 27th May, 2025 (Revised)
plans 1Tth Aprd, 2025 (Driginal)
16. | Estimated date for submission of 28th June, 2025 (Revisad)
resolution plan to the Adjudicating 15th May, 2025 (Origlnal)
Authority for approval
17, | Process emall id 1o submit EQI i I &ll.com
Date: 28.03.2025 -ad/-
Placa: Jalpur Kamal Kumar Jain
(Resolution Professional)

IP Reglstration No.: IBEL/IPA-001/1P-POO0E2,/2017-18/10192
AFA Certificate No.: AAL/10192,/02,/311225/107T52 valid upto 31-Dec-25
315-A, Road No.2, Shantl MNagar, Gopalpura Byepass,

Durgapura, Jaipur, Rajlasthan, 202018
For Simna Exim India Private Limited

*Form-G Timaline shall be subject to necessary approval from Hon'Ble NCLT, Jaipur Bench for
extension of CIRP Peried in the matter.
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